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Annexure – 5

Name of the corporate debtor: K.S.Oils Limited; Date of commencement of CIRP: 21.07.2017; List of creditors as on: 15.03.2021

List of operational creditors (Workmen)

Details of claim received Details of claim admitted

(Amount in₹)

Sl. No Name of 

authoris

ed 

represen

tative, if 

any

Name 

of 

workma

n

Amount 

of 

conting

ent 

claim
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any mutual 

dues, that 
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off

Amount of 

claim 

under 
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n

Amount 

of claim 

not 

admitted


